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AUesed runnin• of Goods TraIn 
without Guard aDd Guard-V_ 

·450, SHRI ERA MOHAN: Will the 
Minister of RAIL WAYS be pleased to 
state. 

(a) whether it has become a prac-
tice w run goods train without guard 
" and guard-van; 
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(b) whehter the B.¥lway St.rr in 
SQuthern Railway. and in particular ill 
Trichy Divisiol1 'have been taken to 
tasli fOr insistin, on followIng the 
rule. (to have guard and guard-van) 
~t t  

(e) whether thia breach of the 11l1e 
in running the lOods traj,n is the cau. 
df t'be" recent .1cCident at Vaniyambadi 
hi 'Tamil Nadu; 

(d) whether this rJ,11e of a~  a 
guard and guard-van Is ~ed to?e 
strictly followed by the Indian Rat1-

""'1; and 
(e) if not; the reasons tberefor? 

THE DEPUTY IIlNISTU IN THE 
MINISTRY OF RAILWAYS AND [N 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a), (d) and (e) NormallY, 
trains are not run without Guards or 
brakevans. However, to cater for 
operational c!ontblgencies, rules permit 
trains to be run without Gaurds or 
brakevans. Such exemptiOlls are 
given only d~  specIal instructions 
issued · by the competent authority. In 
flll such cases, adequ .. te precautions 
~ ~ taken to enSUre safety. 

(b) One Guard On Tr1chy Division 
a~ been taken up fOr his failure to 
comply with special instructions. 

. !c) The Goods train involved in the 
accident near Vaniyambadi on 11-2-
i9Sf was provided with a brakeyan. 
The Guard, who -was in ..the brakevan, 
J,ot injured in the accid.el)t and later 
succumbed to his injuries. 
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~  SliRI "",.{.. ~  ... Will 
the Minister Of RAILWAYS 'be pleased 
• to state: 

<a) whether it is a fact that fan 
-angry mob ransacked the Belgharla 
station. North of Sea ~a , includtr,g 
its booking office, goOd, ana-parc!el 
godowns and 1;he level i::ros8lng lodge 

ad set Ire -to-t .... eleekio ~ 
on the 11th :February, 1981; and 

(b) if so, the details thereof. 

THE DEPUTY MINISTER IN THB 
JONISTRY OF RAILWAYS AND IN 
TJR: DEPARTMENT- OF· PA.Rt..lA-
MENTARY AFFAtaS (S'HRI MALU-
KARJUN): (a) and (b) Yes. One Si.R 
and 2 holies, i.e. paasenler coaches tDd 
not 3 electrical coaches were set OIl 
fire by the mob. Details are as 
under:-

On It-2--1981, 3 armed Rakshaka 
who were booked to escort goods train 
No. 123 UP and it,.. .auliPe crew reach-
ed e a~ a  Railway Station in 
Sealdah Division of &astern Railway, 
at 07.25 hra. and resx>rted for duty to 
Assistant Station Master, Belgharia. 
While these 3 Rakshaks were coming 
out of the otft.ee of the Assistant Sta-
tion Master, Belgharia, some persons 
entered into altercation with the&e 
Rakshaks. The miscreants, being in 
large number, at::saulted and brick-
bated the Rakshaks and even tried to 
snatch away their rifles, resulting in 
.serious injuries to two of the Rak-
shaks. One of the Rakshaks fired one 
!'Ound from his rifle in self defence bt1t 
the miscreants continued to chase 
them and throw stones on them. The 
Rakshaks then took shelter in t'le 
Government Railway Police Outpost 
which also WliS surrounded by the 
mob. The mOb set fire to different 
parts of the Railway station building 
including the officers of St_tion Malter 
Assistant Station Master, Parcel 
Godown, Inward 100tward Parcel, 
Goods Office, Booking Oftice, level cro-
ssing gate goomty allld even went to 
the extent of atUicking the Raksh,ks 
in the G.R.P. Outpost with fire-ftiarms. 
Then the Rakshak ftred anohter round 
from his .rifte with the result that one 
person in the mob was e~ 

The mob set fire to the GAP. Out-
post and also 3 bogies of train No. 383 
UP-Lalgola paneDpr, .. blch was for-
cibly stopped outsJde Bel&haria $.ta-
tlon. Theae 8 bogies were completely 




